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service and presently working as SE.CURLTY. . G1UARD, BIHARNIRHA N.3AB

give herein below the details of the assets (immovable, movable, bank balance, etc.)

myself, my spouse and dependants*:

PA TN,

A.  Detalls of movable assets
{Assets In joint name indicating the extent of jaint ownership will also have to be
given}
Kl ri i
[ Sr. Desoription g Sall r"’%&}ﬁ"u ﬂ‘gcmndam«-:. “Dependant-2 | Depsndant-2
Mo, ) Name(5] Namea HA%—'E;A Efc. Name
(i) | Cash - S.B. S :
- 800_90/ xR o | NAVY A Tpantap sivigy
i} | Deposits In : _ ]
Banks, Financial 5.8:C 1320366
Institutions And |A/C &Y o\ 41120 :
Norbanieng 103390 Nl N
nancia :
Companies 80477 3000Cy5
(ill) | Bonds, B ; & TR
Debentures and '
Shares In 10.1 : . ;
companies M N""’Q M'LQ
| (v} | Other financial el ‘ X
institutions, Lte | L.lc LiL
NSS, Postal  |fL Mo M No- | gD do
| Savings, LIC 595D 23604
Policies, etc 5823605 59582260 518891859
8ccc | 782165 | BSG9 P
(detalls of 5 . . .
| make, etc.) 2579 N"‘-'Q N"'P Mo
(vi) | Jewellery (give
details of | 8 gran | SOGro~ 5y RS
weight and et sl &~
value) G‘sooo/;_-w? e
ow g #cr‘
{vii} | Other assets, ' .4 g
such as values \ . =
of claims / N ML) N.J«J Nod
interests 4 i : i
Note: Value of Bonds / shares / Debentures as per the latest market value in Stock

Exchange In respect of listed companies and as per books in the case of non listed

companies should be giuen.
* Dependant here means a person substantially dependent on the income of the
employee. i '
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[Mote: Properties in joint ownership indicating the extent of joint ownership will
also have to be Indicated]

8.
|_Hao.

Description Self,

(i}

]

Agricultural Land

- Location(s}

- Survey number(s)

- Extent (Total
measurement)

-Current market wame |

17

5

| KuMARL

pouse

" Dependant-1 !
ame(S)

Dependant-2
Hame

Name

NITU
NAVY A

SHAVRYA
pRATAP
StINH

Dependant-3
| Ete. Mame

(1)

Non-agricultural Land
- Location(s)

- Survey number(s)

- Extent (Total

measurement)

~Current market value

(i)

- Extent (Total

loas”
157
Buildings (Cﬁmmercﬁial
and residential)
Location(s)

- Survey /doar
number(s) -

measurement)
- Current market
value

18 Ia] G52,
958 | Cwia -3
corig R 186y T

corida's
3.75¢
1800000
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18 UDOP/’FM
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(i)

| ekc.

Houses / Apartments, |

- Location(s)

- Survey fdoor
number(s) ,
- Extent (Total |
measurement)

- Current market
value

(4]

interest In property)

Others (such as

t—

(2}

I glve herein below the details of my liabilities / overdues to public financial
institutions and government dues:-
[Note : Please glve separate details for each item)

Sr. | Description Heme & sddress of Bank / Amount outstanding as |
Ho. Financial Institutions{s} / =1, RPN S
e Dgpartment (8) -
(a) (i) Loans from Banks g
(i} Loans from financial 3
institutions !;\‘ v Ng
(iil) Government Dues:
{a) dues to departments
dealing with government N No
accommedation 3
(b} dues to departmeants
 dealing with supply of N o No
water i
{c) dues to departments
dealing with supply of
electricity No No

Buned

kermaz, ard.



(d) dues to departments N w
dealing with telephones
(e} dues to departments
dealing with government +
transport (including N i
| aircraft and helicopters)

N

(f) Other dLIES,v If any - N ) F’D
(b) [ (1) Income Tax including ' i B

surcharge [Also indicate PAN  No ~

the assessment year upto

which Income Tax Return B H (P PP 82—’ 6 8 by

flled. Give also Permanent
Account Number (PAN)] -
(i) Wealth Tax [Also
indicate the assessment P
| year upto which Weaith
' Tax return filed, ] -
{1y Sales Tax [Only in
case of proprietary s
| business| .
(iv) Property Tax _ —

€.  Personal Detail

GPF/CPF/PRAN No. - PT'S / BLA - [0T76 l

Gender S

Date of Birth e | 1210 4_ { 7 |5 | (oommpyy
Class/Group e C [A/B/C)

Cadre " [BIHARVIDHAN sp3HA SEC RETA RTAT

(Full Name e.g. B.A.S.-Bihar Administrative Service,
B.5.5.- Blhar Secretariat Service ete.)

Home District = |[KAIMUR B /ABUA

I hereby declare that the above details are true to the best of my
knowledge and belief.

Sighature B.i‘YIOAKU‘YnM‘PMLl

Name of Employee:BIINQ.D. KUMTAR PA VL
Place: P.Q.A"V.lﬁk ........ Desi«gnatiun:ﬁ.EC..u,.R. JT.Y. 6V.ARD
Date: ‘2.8;.}...2".."2.1.3.9.‘2_5' _ Department:.m.ﬁ!g.ﬂ?(ﬂ.é.,...B.IQH.AKL#
BIHAR VID AN SABKA ,Pa
Note: - Please sign each page of the declaration. Asset declaration form 7y

must be in A4 size white paper with computer typed (single side)

in prescribed format.
, gjmgc’ Kumen POJ'J



